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‘Tile No, 03-01/Buf I/ESSAT/2012
_ Food Safety and Standards Authority of India
. - (Ministyy of Health and Tamily Welfave)

- FDA Bhavan, Kotla Road
New Deihf-I‘{QPOZ )
Date: 15-102012

OFFICE MEMORANDUM
. L ‘ Subjepi: Licensing of 100 % Expdrt Ovrlented Unifs ynder FSSAT At -
) _ ' -+ Regarding, C : '

A communication has been raceived i this Authority from Export Inspeetion:
Comeil of India (BIC), New Delhi proposing (hat establishments which are approved
and monitoréd by it through Bxport Inspection Agepcies (BJA) may be exempled from
registration by FSSAIL ot such establishmerits niay be granted registration on the basis of .
the approval issued by respective EJAs, This had been examined in the Authority and
since it was observed that the inspection formals used by EIAs are simildr to Schedule
IV under ‘FSS (Licensing and Registration) Rules, 2011, it is decided that Cental
Iicences shall be issued to 100% Export Oriented Units-(RoU) by the respeptive . -
Designated Officers based on the Tnspection Reports in the presctibed format pade
available by EIAs, This anangement is belug agreed for the {ime being in the mfp1'est
of adninistrative exigency. - ' B
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Asst, Ditector (Enforcenent)

Copy to:

1. DO- Delhi!Mumbaiﬂ{olkataf(iuwéhatD‘ChannailLucknow}’Chandigarh.

2, DE. S, I, Saxena, Director- (Jusp. & Q/C), Export Ingpection Council of India,
Minisity of Commerce & Industry, Govt, of India , 31 Bloor, NDYMCA cultuial
Centre Building Jai Singh Road, New Delhi-110001;, w.xt, his letter Mo.
BIC/D(Q/C)T-1(SEAL)/2012 dated 18:9.2012. He is requested fo put in place &
system to make avaiiable copies of EIA’s Inspection Repoxls in the prescribed

formitt to the respective Regional Designated Officers,
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3. PS to CEO
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